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&2 Punjab Pollution Control Board

Regional Office-III

M.C. Complex, 2" Floor, Block-C, Gill Road, Ludhiana
Tel, 0161-2540450

No.__ | Ca2> pate_1$ -9~

To

The Registrar,
National Green Tribunal,
Faridkot House, Copernicus Marg, Near India Gate,

New Delhi, 110001.

Subject: Orders dated 25.04.2019 passed by the Hon'ble National
Green Tribunal on 0.A. 465/2019 (1.A. No. 332/2019) In the
matter of Kulwinder Singh Sandhu &Ors. Vs. Ram Murtu &

Ors —Compliance report thereof.

It is submitted that the Hon'blle Natiohal Green Tribunal vide orders
25.04.2019 passed in O.A. No. 465/2019 (L.A. 332/2019) in the matter of Kulwinder

Singh Sandhu & Ors Vs Ram Murti & Ors. has decided as under :-

“4, let a Joint Committee comprising representatives of Central Pollution
Control Board (CPCB), PPCB and the District Magistrate, Ludhiana
ascertain the facts and ensure proper action by the statutory authorities
under the Water (Prevention and Control of Pollution) Act, 1974, Air
(Prevention and Control of Pollution) Act, 1981 and the Environment
(Protection) Act, 1986 in accordance with law within two months. The
Committee may also assess the compensation for damage to the
environment in the last five years and the concerned statutory
authorities may take steps to recover the same from the identified
polluters in accordance with law. The nodal agency will be the PPCB for

coordination and compliance.
5. An action taken report may be furnished by the Committee to this

Tribunal within three months by e-mail at judicial-ngt@gov.in.”

2. That in pursuance of the Hon'ble NGT orders dated 24.05.2019, the

concerned departments nominated the followings officers as members of the

Joint Committee:-
1) Sh. Amarinder Singh Malhi, the SDM (W), Ludhiana on the behalf of

District Magistrate, Ludhiana.
2) Sh. J. P. Meena, Scientist “C", CPCB, Regional Directorate, Lucknow on the

behalf Central Pollution Control Board.



Drop Box/AEE-IlI/ Gen. letters

3) Er. Paramjeet Singh, Environmental Engineer, PPCB, Ludhiana on the
behalf Punjab Pollution Control Board.

3. That in further compliance of the said orders dated 25.04.2019 of the Hon'ble
Tribunal, the Joint Committee visited the site of Hadda Roddi, at Ladhowal,
Ludhiana on 01.07.20019 and again had a meeting on 01.08.2019. The
Committee has prepared two reports of visit dated 01.07.2019 and the
meeting held on 01.08.2019. Both the reports are enclosed herewith for
placing before the Principal Bench in the Hon’ble National Green Tribunal,
New Delhi. The next of date of hearing in the case is fixed for 10.10.2019.

It is further submitted that the above said reports are also being sent through

email at judicial-ngt@gov.in
DA/As Above

Environn-L'mgﬁégﬁ

Endst. No Date:

A copy of the above is forwarded to the Senior Environmental

Engineer, Punjab Pollution Control Board, Zonal Office-II, Ludhiana for information,

please.
DA/As Above

Sl
Environmental Engineer



National Green Tribunai
Principal Bench, New Deifi

0.A No. 465/2019 (L.A. No. 332/2019)
gam Murti & Ors.
Village

In matter of Kulwinder Singh Sandhu & ors.Vs
Joint inspecfion report of Hadda Roddi (Caracass site) located at

Ladhowal, Ludhiana, Punjab

———— —_—

mplaint in Hon'ble NGT vs
in its orders dt 24.5.2019

Sh Kulwinder Singh Sandhu & ors filed @ co

Ram Murti & ors on 6" March, 2019. The Hon'ble NGT

decided as under:

v4. let a Joint Committee comprising representatives of Central Pollution
Contro! Board (CPCB), PPCB and the District Magistrate, Ludhiana
ascertain the facts and ensure proper action by the statutory authorities
under the Water (Prevention and Control of Poilution) Act, 1974, Air
(Prevention and Control of Pollution) Act, 1981 and the Environment
(Protection) Act, 1986 in accordance with law within two months. The
Committee may also assess the compensation for damage to the
environmentan the last five years and the concerned statutory authorities
may take steps to recover the same from the igentified polluters in
accordance with law. The nodal agency will be the PPCB for coordination
and compliance.
5. An action taken report may be furnished by the Committee to this
Tribunal within three months by e-mail at judicial-ngt@gov.in.”

e Hon'ble NGT orders dt 24.5.2019, a joint committee
f Central Pollution Control Board (CPCB), Punjab

In pursuance of th
comprising of representatives 0

Pollution Control Board (PPCB), District Magistrate.Ludhiaﬂa carried out an inspection

and monitoring of Hadda Roddi site on 01.07.2819 and on 02.07.2019 to ascertain the

facts. The team comprised of following memoers:

1) ShJ.P. Meena, Scientist “C”, CPCB, Regional Directorate, Lucknow.

2) Er Paramjcct Singh, Ervironmental Engineer, PPCB, Ludhiana.

2) Sh. Arnarinder Singh Malhi,the SDM (W), Ludhiana.
At the time of visit Sh Amandeep Singh AEE, PPCB, Sh Janak Raj, ASO,

PPCB and Sh Jagpal Singh, Kanoogo Were also present.
During the visit the team collected the secordary information from the

persons present at site and the following observations were made:
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i There are five Hadda Roddi plants which are located on the bank of River
Sutlej near village Ladhowal, Ludhiana. These are located adjacent to each
other in an area of about 5.5 acres. Al site no demarcation is made by the
said units. At the time of visit the Hadda Roddi were in operation.

il. As per the persons present at site these plants are run by five owners i.e.
Sh Parshotam Lal, Sh Munish Kumar, sh Ramesh Kumar, Sh Ram Murti and
Sh Suraj Kumar.

ii. It was informed that dead animals are received at site from the Ludhiana
city and surrounding villages in a periphery of about 25-30 kms.

iv. Al these plants having engaged in same operations at site. All activities are
carried out manually by the labour.

V. The skin/hides and the fleshing of the dead animals is removed manually
and reportedlythe skin/hides are sold to the leather processing units.
Whereas, the bones are sold separately to the traders for further processing.
None of the units providedany records relating to their business.

vi.  The fleshing and other waste thus generated are disposed of in open area
unscientifically causing attraction of stray dogs and flies leading to the odour
problem and nuisance in the area.For the control of odour no mitigation
measure were adopted by the owners of Hadda Roddi.

vii.  The dead animals, carcasses and the left over wastes were lying in open in
unlined area. |

viii. Some parts of the animals were washed in small plastic drums of about
1001t cap each. To check the quality of this effluent a sample was collected
by the team. As reported these parts are then sun dried and sold in the local
market. To meet with their water requirement, total 5 hand pumps are
installed at site. To assess the quality of ground water, the team had
collected a sample from one of these hand pumps. As a reference point,
sample of another hand pump located at the upstream of these sites was
also collected.

iX. 'Above ‘waghing effluents and sullage water generated which is about 2.5
KL/day is dischargedrwithout treatment tHrough open drains leading to river

Sutlej. At the time of visit this effluent was not reaching the river but was

\A’; Joint Inspection Report of Hadda Roddi Ladhowal Ludhiana (Punjab)Report Page_l of 4



XI.

Xil.

Xill.

Xiv.

Findings

stagnating near the river bed. During visit the team had collected a sample
of effluent from this stagnation point. During rains this stagnating effluent
may also flow into the river.

There was no machinery/ furnace at site for boiling of carcass for any
processing/extraction of tallow oil etc.

To check the quality of river water, sample from the upstream and
downstream of the site of Hadda Roddi were also collected.

During visit, team was interacted with the local residents, Sh. Surmal Singh,
a resident of the area, informed that it is very hard to live in the area due
to foul smell of the Hadda Roddi site.

On 2.7.2019, the team tried to contact Sh. Kulwinder Singh Sandhu, the
complainant in this case, and it came to notice that he is out of station, so
he was contacted on his mobile phone. He informed that foul smell from
Hadda Roddi site causing nuisance in the area. |

On 02.07.2019 the team along with Dr. Y.P Singh, Senior Veterinary Officer,
Municipalf Corporation Ludhiana, visited the site where the MCL has
submitted proposal to install Scientifically Designed Carcass plant at Village

Noorpur Bet, Hambran Road, Ludhiana.

1. The team had physically verified the facts at site as above.

2. The results of samples collected by the team on 1.7.2019 are under
process and the results are awaited.

3. As per the decisions of the Personal Hearing given by the Chairman of
the Punjab Pollution Control Board on 07.06.2018, the Municipal
Corporation has not established the modern and scientific carcass
utilization plant at Noorpur Bet Ludhiana, the NOC for which has already
been granted by Punjab Pollution Contre! Board. At site the work
regarding installation of said plant is yet to be started by the Municipal
Corporation Ludhiana. Dr. Y.P Singh, Senior Veterinary Officer, Municipal
Corporation Ludhiana informed that work for the installation of the said
plant has been allotted to M/s Ess Bee Enterprises, Greater Noida, UP.
LOI has been issued on 1.7.2019 and the agreement will be signed

w Joint Inspection Report of Hadda Reddi Ladhowal Ludhiana (Punjab)Report
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within 21 days. The plant will be commissioned within one year from the
date of agreement,.

. As verified by Sh Jagpal Singh Kanoogo, the land on which the Hadda
Roddi are situated belongs to Central Government. Copy of the
Jamabandi & Plan prepared is enclosed as Annexure.

. The Municipal Corporation Ludhiana shall be asked a time bound plan
for setting up of modern & scientific carcass rendering plant.

. To review the proper actions by the statutory authorities under the
Water (Prevention and Control) Act, 1974, Air (Prevention and Control)
Act, 1981 and the Environment (Protection) Act, 1986 in accordance with

law within 2 months and to assess the compensation, the committee will

again meet in the fast week of July 2019.

16
Date: ©2.07.2019

3
Inspecting Officers:

’ Name

Designation

Signature

1 Amarinder Singh Malhi

|

I

SDM (West),

on behalf of
District Magistrate,
Ludhiana

B

( J. P. Meena

|
l

Scientist “"C”

on behalf of
Central Pollution Control Board,

Regional Directorate,
Lucknow

T%j ol#h

BRRE

L
| Paramjeet Singh

i
[
I
|
>

Environmental Engineer

on behalf of
Punjab Pollution Control Board,

Regional Office III,
Ludhiana

|
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National Green Tribunal
Principal Bench, New Delhi

0.A No. 465/2019 (I.A. No. 332/2019)
In matter of Kulwinder Singh Sandhu & ors.Vs Ram Murti & Ors.

Joint inspection report of Hadda Roddi (Caracass site) located at Village

Ladhowal, Ludhiana, Punjab

Background:
Sh Kulwinder Singh Sandhu & ors filed a complaint in Hon'ble NGT vs Ram

Murti & ors on 6" March, 2019. The Hon'ble NGT in its orders dt 24.5.2019 decided as

under:

“4. let a Joint Committee comprising representatives of Central Pollution
Control Board (CPCB), PPCB and the District Magistrate, Ludhiana ascertain
the facts and ensure proper action by the statutory authorities under the
Water (Prevention and Control of Pollution) Act, 1974, Air (Prevention and
Contral of Polldtion) Act, 1981 and the Environment (Protection) Act, 1986 in
accordance with law within two months. The Committee may also assess the
compensation for damage to the environment in the last five years and the -
concerned statutory authorities may take steps to recover the same from the
identified polluters in accordance with law. The nodal agency will be the PPCB

for coordination and compliance. _
5. An action taken report may be furnished by the Committee to this Tribunal

‘within three months by e-mail at judicial-ngt@gov.in.”

In pursuance of the Hon’ble NGT orders dt 24.5.2019, a joint committee
comprising of representatives of Central Pollution Control Board (CPCB), Punjab Pollution
Co_ntrol Board (PPCB), Distfict Magistrate Ludhiana carried out an inspection and monitoring
of Hadda Roddi site on 01.07.2019 and on 02.07.2019 to ascertain the facts. The team
comprised of following members:

1) Sh. Amarinder Singh Malhi, SDM (W),-Ludhiana.
2) ShJ. P. Meena, Scientist "C", CPCB, Regional Directorate, Lucknow.
3) Er Paramjeet Singh, Environmental Engineer, PPCB, Ludhiana.
During the first visit of the committee, samples of Ground Water, Surface
Water and Effluent were collected. Results of which were. awaited, so, the committee
decided to meet again in the last week of July, 2019.
Now, the results of the samples have been received and the committee again
met on 01.08.2019. The status is as follows:

Joint second Inspection Report of Hadda Roddi--'-L;adhowal LudhianaL(Buni'ab) ,_% J ."P_age 1of9
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Effluent Samples: .

During the first visit on 01.07.2019, the committee observed that effluent of
the washing and sullage is generated from the process. Though at the time of visit the
effluent was not reaching tHe River Sutlej, samples were collected from the stagnation area

and from thc drum in which the effluent generated from the washing of dead animal parts,

was stored. It was reported that this effluent is discharged for final disposal toward river.
These samples were analysed by Zonal Laboratoy, Punjab Pollution Control Board, Ludhiana.
The sample analysis results have been received vide Zonal Laboratory, Ludhiana no. 9929
dt. 11.07.2019. (Annexure-A). The results are tabulated as below:
5 S s
Sr.,T Parameter From Waste General
No. . stagnated water Discharge
water in | stored in | Standards
drain leading | drum and | for
to River | ready for | disposal in
o Sutlej disposal inland
' surface
water
1. |pH . 7.27 6.65 5.5-9.0
2. | Total Suspended Solids (mg/l) 7 514 692 100
3. | Total Dissolved Solids (mg/I) 1208 2026 -
4. | Chemical Oxygen Demand (mg/l) 3881 6019 250
5. | Biochemical Oxygen Demand (mg/l) 1650 | 2750 30
6 | Oil & Grease (mg/l) 102 174 10 |

It is evident from the above analysis results that all the param'eters except pH,
are not meeting with the prescribed general standards (Annexure-B). The physif:al
conditions at site revealed-that the discharge of untreated effluent from the Hadda Roddi
sites cannot be ruled out to reach the River Sutlej during rains and excess of generation of

effluent. The discharge of untreated effluents into river may cause damage to aquatic life

and toxicity.

Surface Water Samples: 7
During the first visit on 01.07.2019, to check the quality of river water, sample i

from 100m upstream and 100m downstream of the site of Hadda Roddi were also collected

by the committee. These samples were analysed by Zonal Laboratoy, Punjab Pollution

\)“; Control Board, Ludhiana. The sample analysis results have been received vide Zonal
I3
‘ 59
o s
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Laboratory, Ludhiana no. 9923 dt. 11.07.2019 (Annexure-C). The restits are tabulated as

below: -
s, | Parameters ————TTRiver Sutlej at 100 [ River Sutlej at
No. mtrs u/s of Hadda 100 mtrs d_/s of
Roddi | Hadda Roddi
el e R, .~
1. | pH . 8.24 8.29
e e Ml SR
2. | Total Suspended Solids (mg/1) 13 17
il MR e g e
3. | Dissolved Oxygen (mg/!) 7.7 _J—L___J
SR Al A e
4. | Total Dissolved ed Solids (ma/!) 179 183
S Dottt SIS e e ey e
5. | Chemical Oxygen Demand (ma/l) 6.4 6.8
R, SRSy
6. | Biochemical Oxygen Demand (mg/l) BDL BDL
2| Ammonical Nitrogen (mg/1) as NHy-N 1.6 1.6
_____r__r___,__;-_____r_______r_r__r__i—-—
8. | T-Coli MPN/100ml 680 780
ORI N NS S -
9. | F-Coli MPN/100ml 200 200
10.| Conductivity (uS/cm) ; ' 294 305
L. I
11.| Chloride (mg/l) 18 19
12.] Sulphate (mg/l) il 13 ° o 15
~13.] Sodium (mg/l) 9.9 12
= e — ]
14.| Potassium (mg/!) 2.3 2.9
15.| Total Alkanity (mg/!) 130 134
16.| Total Hardness (mg/l) 104 110
" 17.| Calcium (mg/1) . 24.8 26.4
"18.| Magnesium (mg/l) 10.3 10.8 E
19,| Turbidity (NTU) 1a T -
20.| Phosphate (ma/l) 0.96 1

Durlng the v15|t of the committee on 01.07.2019, it was observed that no

effluent from the Hadda Roddl sites were reaching the River Sutle], but was stagnating near
its bed. The possibility of contamination in the river cannot be ruled out. From the above

sample analysis results it is evident that the river water quality from upstream to the

downstream of the activities carried out by Hadda Roddi are deteriorating.

Ground Water Samples:
\_W', During the first visit on 01.07.2019, to check the quality of ground water, the
I

team Had collected alsample from one the hand pumps installed at the Hadda Roddi site. As

Taq arsb . B
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a reference point, sample of another hand pump located at the upstream of these sites was
also collected. These hand pumps are at shallow depths.

These samples were analysed by Head Office Laboratoy, Punjab Pollution Control
Board, Patiala. The sample analysis results have been received vide Head Office Laboratory,

Patiala no. 20937-38 dt. 12.07.2019 (Annexure-D). The results are tabulated as below:

Sr.  Parameters From  hand | From hand pump
No. | ! pump  within | installed at Peer Baba
the premises of | premises, Sutlej
Hadda  Roddi | Bridge, Ludhiana (as
installed at 50 | reference sample)
- ft depth
1. | pH 744 7.18
| 2. | Electrical Conductivity (uS/cm) 289 650
3. | Turbidity (NTU) BDL BDL
4. | Total Suspended Solids (mg/) BDL BDL
5.| Total Dissolved Solids (mg/I) BEETY) 397
6. | Chemical Oxx‘rgen Demand (mg/I) BDL BDL
7. | Biochemical Oxygen Demand (mg/!) BDL | ' BDL
8. | Total Alkanity (mg/hy: 104 284 -
9. | Total Hardness 134 280
10.| Calcium (mg/l) 38.8 50.8
11.| Magnesium (mg/!) 9.0 37.2
12.| Chloride (mg/I) : 16 60
'13.| Sulphate (mg/I) ' 39 10
14, Phosphate as PO, (mg/1) BDL BDL
15.| Ammonical Nitrogen (mg/l) as N BDL ' BDL
16.| Sodium (ma/l) 20 56
17.] Potassium (mg/l) 3.1 5.1
18.| Sodium Absorption Ratio - 0.75 1.46
~19.| Nitrate as a NO, (m'g:/I) 464 10.2
| 20.| Flouride (mg/l) 026 0.35
21.| Colour (Pt-Co units) BDL BOL
L- 22.| Total Coliform MPN/100m| BDL | BDL :
O 23.| Fecal Coliform MPN/100m| __ _E_;DL/_ BDL i

loint second Inspection Repért of Hadda Roddi Ladhowal Ludhizna [Pu% - ‘ P-a_ge 4 of 9'-




Itis evident from the sample analysis results that presently there is no effect
on the ground water by the operation of said Hadda Roddi activities.

Assessment of Environmental Compensation

Joint second Inspection Report of Hadda Roddi Ladhowal LudhEané_tEJﬁjéE))

In OA No: 593/2017 the CPCB vide its report dated 12/12/2018 has submitted

methodology for assessing environmental compensation and action plan to utilize

the fund.

"3.1 In the instances as mentioned at a, b and c above, Pollution
Index may be used as a basis to levy the Environmental
Compensation. CPCB has published guidelines for categorization of
industries into Red, Orange, Green and White based on concept of
Pollution Index (PI). The Pollution Index is arrived after considering
quantity & quality of emissions/ effluents generated types of
hazardous wastes generated and consumption of resources. Pollution
Index of an industrial sector is a numerical number in the range of 0
to 100 and can be represented as follows:

PI = f (Water Pollution Score, Air Pollution Score & HW Generation
Score) . :

Pollution Index is a number from 0 to 100 and increasing value of PI
denotes the increasing degree of pollution hazard from the industrial
sector.

CPCB 'has issued directions to all SPCBs/PCCs on 07.03.2016 to adopt
the methodology and follow guidelines prepared by CPCB for
categorization of industrial sectors into Red, Orange, Green and
White. -

The concept of Pollution Index, which was deliberated widely with all
stakeholders and agreed, shall be used for calculating Environmental
Compensation. This may help in implementation of such provision
throughout the country, a successful initiative in vital field of industrial
pollution control.

After considering various factors including the policy implementation
issues, Committee has come up with following formula for levying the
Environmental Compensation in instances as mentioned at a, bandc
including non-compliance of the environmental standards / violation of
directions.

The Environmental Compensation shall be based on the following
formula: : ‘

EC=P1xNXxRxSxLF
Where, EC is Environmental Compensation in [

PI = Pollution Index of industrial sector
N = Number of days of violation took place L
Jaqdish
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R = A factor in Rupees (OJ) for EC
S = Factor for scale of operation
LF = Location factor

The formula incorporates the anticipated severity of environmental
pollution in terms of Pollution Index, duration of violation in terms of
number of days, scale of operation in terms of micro &
small/medium/large industry and location in terms of proximity to the

large habitations.

Note:-
a. The industrial sectors have been categorized into Red, Orange and

Green, based on their Pollution Index in the range of 60 to 100, 41 to
59 and 21 to 40, respectively. It was suggested that the average
pollution index of 80, 50 and 30 may be taken for calculating the
Environmental Compensation for Red, Orange and Green categories of
industries, respectively. :

b. N, number of days for which violation took place is the period
between the day of violation observed/due date of direction’s
compliance and the day of compliance verified by PCB/SPCB/PCC.

c. R is a factor in Rupees, which may be a minimum of 100 and
maximum of 500. It is suggested to consider R as 250, as the
Environmental Compensation in cases of violation.

d. S could bé based on small/medium/large industry categorization,
which may be 0.5 for micro or small, 1.0 for medium and 1.5 for large
units.

e. LF, could be based on population of the city/town and location of
the industrial unit. For the industrial unit located within municipal
boundary or up tp:10 km distance from the municipa boundary of the
city/town, following factors (LF) may be used:

R — N —
S. Population* (million) Location Factor#
No, | o
1 |Lesthant | 10
2 FET L IS Se— i 7 S
3 |sw<t0 L5
4 |10andabove | 20

*population of the city/town as per the latest Census of Inldia
#LF will be 1.0 in case unit is located >10km from municipal

boundary

For critically polluted areas / Ecologically Sensitive areas, the scope of
LF may be examined further.

f. In any case, minimum Environmental Compensation shall be R
5000/day.”

. Te c_.jw"f/'*’
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1. In view of the above, the committee had calculated as per formula stated above

as EC=PI x N x R x S x LF. The Environmental Compensation of the said five

Hadda Roddi units as presented below:

Sr. | Nameofthe HaddaRoddi |PI| N | R [ S | LF | EC(RS)

' No. operators*
1 | ShRam Murti, 80 | 1825
s/o Sh Bhajan Ram,

r/o Noor Mahal Road, Mohalla
| Ravidass: Pura, Phillour, District
Jalandhar.144410, Punjab.

250 (0.5 |1.25 |2,28,12,500

2 Sh Ramesh Kumar, 80 | 1825 | 250 | 0.5 [1.25 |2,28,12,500

s/o Late Sh. Tarsem Lal,

s/o Sh Darshan Lal,

Vilage  Majara  Khurd, PO
Ladhowal, District Ludhiana -

'
l 141008, Punjab
B 1825 | 250 | 0.5 | 1.25 |2,28,12,500

w

Sh Suraj Kumar, 80
s/o Late Sh Kamal Kumar, r/o
6398, Mohalla Jagdishpura, Tajpur
Road, Ludhiana — 141008, Punjab

4 | Sh Parshotam Lal, - 80 | 1825 | 250 | 0.5 | 1.25 |2,28,12,500
s/o Late Dalbir Chand, '
r/fo B-33-752, Sarup Nagar, Salem
Tabri, Ludhiana — 141008, Punjab

5 | Sh Munish Kumar, 80 | 1825 | 250 |0.5 |1.25 |2,28,12,500

s/o Late Charanijit,
r/o B-1-55/1, Shahi Mohalla,
Ludhiana- 141008, Punjab

* These operators have been identified by the applicants in O.A No. 465/2019 in
matter of Kulwinder Singh Sandhu & ors. Vs Ram Murti & Ors. before National Green

Tribunal, Principal Bench, 'New Delhi

PI = Pollution Index of industrial sector = 80 as the units are falling under Red

{
\‘PJ Category

s
o

Jogd st
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N = Number of days of violation took place = 1825 (5 years x 365)
R = A factor in Rupees () for EC = 250

S = Factor for scale of operation = 0.5 as the units are in Small Scale

LF = Location factor = 1.25 Population of Ludhiana city is 1618879 as per official census
report for 2011 and the units are located within 5 Km from Ludhiana City.

Findings of the committee:

1.

2.

The committee has physically verified the facts at site as above.

The committee has observed that there is a problem of odour and nuisance in the area
by the activities of the Hadda Roddi.

The sample analysis results revealed that the effluent being generated by the activities
carried out by the Hadda Roddi have high concentrations of Biochemical Oxygen
Demand, Chemical Oxyg‘én Demand, Total Suspended Solids and Oil & Grease which
may cause grave injury to the water receiving body.

The analysis results of river water revealed that the activities carried out by the Hadda

" Roddi are causing deterioration in the water quality of River Sutlej.

The analysis results 6f ground water revealed that presently there is no effect on the
ground water quality of the area by the operation of said Hadda Roddi activities.

The committee has calculated the Environmental Compensation for five years, as per the
guidelines framed in d[rections issued by the Hon'ble National Green Tribunal on
19.02.2019 in OA No. 593/2017.

For redressal of the grievances of the complainants there is a need to relocate the said
Hadda Roddi and to setyp a scientifically developed carcass plant. The Municipal
Corporation Ludhiana has Vproposed a project to develop a scientific developed carcass
plant at Noorpur Bet Ludhiana. The Punjab Pollution Control Board has already granted
Consent to Establish (NOC) for this project.

The Municipal Corporation Ludhiana has informed that work for the installation of the
said plant has been allotted to M/s Ess Bee Enterprises, Greater Noida, UP. LOI has been

issued on 1.7.2019. The Municipal Corporation Ludhiana has informed vide letter no

264/500/D dated 02.08.2019 that the ground work has already been started and this

plant will be fully opert_igpal within one year i.e. by August 2020 (Annexure-E)

The Municipal Corporation Ludhiana shall be asked to submit a time bound action plan

for relocation of existing Hadda Roddi and completion & commissioning of the proposed

scientifically developed carcass plant.

j%cﬁsb

-_—
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10. For further comprehensive study of the environmental damage in the area caused by the

Operation of said Hadda Roddi, the project may be assigned to some institute of repute
like National Environmental Engineering Research Institute (NEERI) or Indian Institute of
Technology (IIT).

Date: 01.08.2019

Inspecting Officers:

Name Designation Signature
Amarinder Singh Malhi SDM (West),

on behalf of —%"
District Magistrate, K

Ludhiana

J. P. Meena Scientist “C”

on behalf of ©ch
Central Pollution Control Board, j’@j%g)\tc)
Regional Directorate, OQ’\
Lucknow

Paramjeet Singh Environmental Engineer

¢ | on behalf of ‘ " {
Punjab Pollution Control Board,

Regional Office III,
Ludhiana

Joint second Inspection Report of Hadda Roddi Ladhowal Ludhiana (Punjab)
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Punjab Pollution C

Zonal Laboratory, E-648-B,
Phase-5, Focal Point, Ludhlana.

Water Analysis Report

18-

Annerya~ A

ontrol Board
2" Floor,

E-171-172/Zonal Lab /2019

Laboratory Sample no.

2. | Name of Industry :

M/s Hadda Radi,
Satluj Bridge, Ladhowal, Ludhiana.

3. | Name of Sample Collecting Officer :

Sh. JP Meena (Scientific C, CPCB), _

Er. Paramjit Singh, Environmental Engineer,
Er..Amandeep Singh, Asstt. Environmental Engineer,
Sh. Jagpal Singh (Kunngo),

Sh. Janak Raj, Asstt. Scientific Officer,

sh. Ravinder Singh, (SRF, CPCB)

4. | Designation of Officer Authorizing

Environmental Engineer, RO-III, Ludhiana

Test:
5. | Type of Sample : Grab
6. | Date & Time of Sample Collection : 01.07.2019
| 7. | Date of Receiving/Commencement 02.07.2019
[ 8 | Date of Completion 09.07.2019 .
1. From stagnated water in drain leading to River sutlej

S. | Point of Sample Collection

2. Waste water stored in the drum and ready for
disposal

As per relevant parts of 15:3025 & Methods of APHA

| 10. | Test Methods

'Results:
| St Pagameters From stagnated water in | Waste water stored in the |
l No. drain leading to River drum and ready for
I sutlej disposal
| 1. |pH 7.27 ) 6.65
| 2. | Total Suspended Solids (mg/l) _ 514 692
| 3. | Total Dissolved Solids (mg/l) 1208 ;
i : : 2026

4. | Chemical Oxygen Demand (mg/l) 3881 6019
LS. [ Bio-chemical Oxygen Demand (mg/l) 1650 :

! 2750

| 6. [ Oil & Grease (mg/I) 102 174

"

Sample Analysed By

TR AShY D5 )2,

Ends. No. 2

A Fain TETUR A A e R T

51 ' g evyr St

2197 Environmem@T Engineer,
Incharge, Zonal Lab,
Ludhiana.

Dated__(1/? J2.43 %\\,

A copy of the above is forwarded to the following for infonnation ang necessary acti
ction please

along with data sheet.

1. The Chief Environmental Engineer, Punjab i
3. The Sen : » Punjal Pollution Control Board, Ludhi
Vh: Eﬁ:;gﬂf::ggfgeﬂ_tai Engineer, Punjab Pollution Control Board z(i}::ft g'fr
ngineer, Punjab Pollution Contro| Board Regiourwal Office Iff ‘{I,dLr:.ldhiana.
! -1, Ludhiana,

M2

Asstt, Scientific Ofﬁoc\er,
Zonal lab, Ludhiana

AW




The Environment (Protection) Rules, 1986

'[SCHEDULE - VI]
(See rule 3A)

;f-\ 2SR E AN b

545

GENERAL STANDARDS FOR DISCHARGE OF ENVIRONMENTAL
POLLUTANTS PART-A : EFFLUENTS

S. Parameter Standards
No. Inland Public Land for Marine coastal
surface Sewers irrigation areas
water
1 2 3
(a) (b) (c) (d)
f
odour See 6 of - See 6 of See6Bo
o R Annexure-| Annexure Annexure-|
-l
lid 100 600 200 (a)For process
2 f;;fnp ﬂ:fd Rl waste water-
T 100
(b)For cooling
water effluent
10 percent
above total
suspended
4 matter of
influent,
3.  Particulate size of Shall pass 850 .- - (a)FloatabIe
suspended solids micron IS solids, max. 3
Sieve mm.
(b) Settleable
solids, max.
850 microns.
24‘ P * - *hk -
5. pHValue 55t09.0 551090 55t090 55t090
6. Temperature shall not - -- shall not exceed
exceed 5°C 5°C above the
above the receiving water
receiving water temperature
temperature :

Schedule VI inserted by Rule 2(d) of th
vide G.S.R. 422(E) dated 19.05.1993, publis

Omitted by Rule 2(d)(i) of the Envi
No.G.S.R.801(E), dated 31.12.1993.

e Environment (Protection) Second Amendment Rules, 1993 notified
hed in the Gazette No. 174 dated 19.05,1993,

ronment (Protection) Third Amendment Rules, 1993 vide Notification

ot 'C‘




546 The Environment (Protection) Rules, 1986
S. Parameter Standards
No.
Inland Public Land for Marine coastal
surface Sewers irrigation areas
water
1 2 3
(a) (b) (c) (d)
7. Oiland grease 10 20 10 20
mg/l Max. 4
8. Total residual 1.0 - -- 1.0
chlorin mg/l Max.
9. Ammonical 50 50 -- 50
nitrogen (as N),
ma/l Max.
10. Total Kjeldahl 100 -- - 100
Nitrogen (as NH3)
ma/l, Max.
11.  Free ammonia (as 5.0 - - 5.0
NHz) mg/l, Max. '
12. Biochemical 30 350 100 100
Oxygen demand '[3
days at 27°C] mg/t
max. -
13. Chemical Oxygen 250 - - 250
Demand, mg/l,
max.
14.  Arsenic (as As), 0.2 0.2 0.2 0.2
mg/l, max.
15, Mercury (as Hg), .0.01 0.01 - 0.01
mg/l, Max.
16. Lead (as Pb) mg/l, 0.1 1.0 - 2.0
Max.
17.  Cadmium (as Cd) 2.0 1.0 - 20
mg/l, Max.
18. Hexavalent 0.1 2.0 - 1.0

Chromium (as
Cr+6), mg/l max.

Substituted by Rule2 of the Environment (Protection) Amendment Rules, 1996 notified by G.5.R.176, dated 2.4.1996
may be read as BOD (3 days at 27°C) wherever BOD 5 days 20°C occurred.



The Environment (Proiection) Rules, 1986

547

S. Parameter Standards
No.
Inland Public Land for Marine coastal
surface Sewers irrigation areas
water
1 2 3
(a) (b) (c) (d)
19.  Total chromium (as 2.0 2.0 -- 2.0
Cr.) mg/l, Max.
20. Copper (as Cu) 3.0 3.0 - 3.0
mg/l, Max.
21.  Zinc (As Zn.) mg/l, 5.0 15 - 15
Max.
22, Selenium (as Se.) 0.05 . 0.05 0.05
mg/l, Max.
23.  Nickel (as Ni) mg/l, 3.0 3.0 - 5.0
Max.
S, 24 *+* * * * *
125 * * K * * * *
¢
126 L] * * * -
27. Cyanide (as CN) 0.2 2.0 0.2 0.2
mg/l Max. '
128. L * * k.3 *
29. Fluoride (as F) mg/l 2.0 15 -- 15
Max.
30. Dissolved 5.0 - L =
Phosphates (as P),
mg/l Max.
231. b - * * *
32. Sulphide (as S) 2.0 - -- 5.0
mg/l Max.
33. Phenoile 1.0 5.0 - 5.0
compounds (as ;
CgHsoH) mg!l,
Max.

' Omitted by Rule 2(d)(i) of the Environment (Protection) Third Amendment Rules, 1993 vide Notification

No.G.S R 801(E), dated 31.12.1993.
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The Environment (P

rotection) Rules, 1980

___‘22 =

S. Parameter Standards
L Inland Public Land for Marine coastal
surface Sewers irrigation areas
water ‘
1 2 _ 3
(a) (b) (c) (d)
34. Radioactive
materials :
(a) Alpha emitter 107 107 10" 107
micro curie/ml.
(b) Beta emitter 10 10° 107 (1
micro curie/ml.
35. Bio-assay test 90% survival of. 90% 90% 90% survival of
fish after 96 survival of  survival of fish after 96
hours in 100% fish after fish after hours in 100%
effluent 96 hours 96 hours effluent
in 100% in 100?’9
: effluent effluent
36. Manganese (as 2 mg/l 2 mg/l - 2 mg/l
Mn)
'3
37. Iron (as Fe) 3 mg/l 3 mg/l - 3 mg/l
38. Vanadium (as V) 0.2 mg/l 0.2 mg/l o 0.2 mg/l
39. Nitrate Nitrogen 10 mg/l - -- 20 mgl/l

140_ * % %

* *

*

Omitted by Rule 2(d)(i) of the Environment (Protection) Third Amendment Rules, 1993 vide Notification No. G.§ R
> 0 S. :

801(E) dated 31.12.1993
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3 SR T e e A  Ynnrruse- C
gy Punjab Pollution Control Board | : x

_ Zonal Laboratoty, E-648-B, 2™ Floor,
i Phase:5, Focal Point, Ludhiana,
' Water Analysis Report

R T Laboratory Sample no. SW-784-85/Zonal Lab /2019

: #M/s Hadda Rodi,
f Ii Satluj Bridge, Ladhowal,
' - Ludhiana.
|"'3 | Name of Sample Collecting Officer : sh, JP Meena (Sclentist C, CPCB),
| ! Er, Paramjit Singh, Environmental Englneer, i
Er. Amandeep Singlh, Asslt. Envirorimental Engincer, !
Sh. Jagpal Singh (Kango),
| Sh. Janak Raj, Assll, Scientific Officer,
Sh. Ravinder Singh, SRF, CPCB) T bl

! Name of Industry :

A Tl Desngnalron of Officer Authorizing Test: Environmental Engineer, RO-I1I, Ludhiana O i
5 , Type of Sample —— Grab e v i
| 6 \ Date & Time of Sample Collection : 01.07.2019 12,30 pﬁ’l." A B iy =
| 7. __Dale of Receiving/Commencement BLOZZeDy . AT e ‘

S . Date of Completion 09.07.2019 ]

!

f - Point of Sample Collection 1. River sulle] at 100 mlrs u/s of Hadda Radi
2, River sutlej at: 100 mtrs.d/s of:Hadda Rodli

I
| 10. | Test Methods As per relevant parts of 15:3025 & Methods of AfHa

Results: -
i 5 | Parameters River sulej at 100 mtrs ufs Rwer sut:,.; 2f 100 mils d)
¥ { No. | of Hadda Redi ! of FHacda Loo
B f_ L | pH 824 _ 829
: g+ ___|' Total Suspended Solids (mg/l) : 13 e AT g
i ~|_3. | Dissolved Oxygen (mg/l) 77 I 7.6 PP
= |_4. 1 Total Dissolved Solids (ma/l) 178 f 163
| 5. Chemical Oxygen Demand (mg/l) 6.4 i 6.8
6. | Bio-chemical Oxygen Demand (mg/I) J BDL ! BOL P e -
J 7. | Ammonical Nitrogen (mg/l) as NH;-N 1.6 _ 156"
' 8. [ T.Coli-MPN/100 ml . 680 T 780 |
o | F.Cali MPN/100 ml 200 G W T T
. 10. | Conductivity (4S/cm) | 294 T " 308
- =11 | Chloride (mg/l) : ; 18 [ 19
[ 12-";5u1phate(mg/!) _ | 13 e 15
[[13. I Sodium(mg/l) - - 9.9 ] 120
I 15;- ]Potassmm all):, oLt L _ 23 I 29
f 15, ETomJArkamty(rng/l) i ] | 130 3 s 134
16, |“Total Hardness {mgll)"" Ry L I | L,
17 iCalc:um (ma/l). 24.8 ‘ 23, .
(7187 [ Magnesium (mg/)) = 1&3_ : : 1-?.66 —H]
| 1877 Turbidity (NTU) - T -] S

[20. | Phosphate (mg/l) _ g
Note:, BDL- Be!ow method Detecuon_ lmlt : -~

_Environmemt=reigineer,

Sample Analysed BY_
Incharge. Zunal Lab,

. . i l“”hnli%yﬁ

/)

\Ein e P ‘? .9-/ : .Dated /f,{ 2/ 2 /'5' A
f&r?:ost;v c(:f the above, 15 romfarded to lhe followmg for liformation;and, necessory actnon p[(.'a':t. doriy ¥ it

e it d, Ludhlana ' :

e iental Engmeer Pun}ab Pol[uhon Control Baar
28 gh -I-i{:f g::;?grr)ﬂmental Engmee’r, Punjab Pallution Control Bonrd ?_onal Office-11, Ludhlam s
En d, Region [ Office-11, Ludhiana.

"The Enwrcnmentai Englneer, Punjab Poilutlon Control B-oa l, /Af
e ' B v 3 =zl B : u o (n

—

2
3.

Asstt. Scient, f:c \"u:i_: !
_.Zonal Iau Leina;

- e ek i 2 R



—
GW Repats

I Labormon Sample No
O ULR Number
3 Nome of lndustiy

L. Nemeof Sample colleeting Olicer

. Designation of anthorizimg Test
Date & Time of Sample collection
7 Dete & Time of Sample reeeipt in Lab,
8. Period of Analysis
2, Test Methods

POLLITTION CONTROL DOARD VATAVAR
NABHA ROAD, PATIALA

GROUND WATER R EPORT

Aningede— D

AN BHAVAN,

GW 159-160/ 11.0.Lab./ G.W. Monitoring/2019
ULR-TCT70451 K000000001 1341

Ground Water Snmples tnken from

Nadda Rodi, Sutlej bridge, Ladhoswal.

Sh, LI Meera Scientist C, CPCH, . )
Lir. Pammjeet Singh Sigh EE, Er, Ammndeep Singh AEE,

TC-7045

& Sh. Jannk Raj, ASO, » ’:Tl)/"'
L1, RO-1, Ludhinnn . b P | &l it
01.07.2019 : REINT oty v grae {0
02.07.2019 Lol Rl ‘J
02.07.2019 to 11..07.2019 7.
As per relevant pars o 18:3025/15:1622 & 5 17,,—,],5

Foo $losedeeersavas

Methods of APHA

Frfedl r s

Resnlis
) i[LSn " Parmmetors e From Hand pump From Huad punip installed
Cine. . within the premises of | at Peer Baba premises,
| Hnadda Rodiinstalled | Sutlej Bridge Ludhiana, ns
! | . at 50 ft. depth refrence snmple
J"'T,,,! PH o 744 - 7.8
| 2 Electrical Conductivity pS/em 289 650
W% | Tubidiy NTU BDL BDL
_I_{ Total Suspended Solids mg/l BDL BDL
S| Total Dissolved Solids mp/l 182 397,
6 l *Chemical Oxygen Demand BDL BDL
me/l
_L J *Bio-Chemical Oxygen BDL "~ BDL
N | Dcmand mg/] ' e
|8 [ Total Alkalinity mg/I 104 ' 28
|9 | Total Hardness mg/l 134 280
’ 10 Calcium mg/l 38.8 50 3-
I Magncesiun m_,r__vll_m_ 9.0 37:2
12 | Chloride mg/l - - 16 60
E | Sulphate mg/1 . 39 : 10
. 14 | *Phosphate as PO, mg/I BDL BDL
~ ]E | Ammonical Nitrogen as N mg/I | - BDL BDL
IG_I *Sodiim mg/l ] 20 - 56
17 _l *Potassium mg/! I 3.1 5.1
18 | *Sodium Absorption Ratio | 0.75 . | ;‘tﬁ
|19 [ *Nitrate as NO, mg/I i 4.64 :
(20| *Flouride mg/l [ 026 . 5
[ 21 | *Colour (Pt-Co units) 51| BDL gﬁ,i
5 * i '
{-2 ) Total Coliform. MPN/100 m] BDL - ) BDL
'/!,23 I *Feacal Coliform MPN/100 m , BDL “BDL

* N v eved inder foope of KADLD 76

Notc: BDL means Below Method Detection Limil,

fam

Analyzed by [ 2-3719

' Endst. No: &O qb}‘%

A copy,of the above is forwarded (o (he:-

—End of Report--

%""A{‘P\?\ A

Scientific Officer

. /1)7)2@*

1. The Senior Environment Enyi i
) pineer, Punjab Pollutio
, g R ; n Cantrol Board, Z Tice i
(ke Lavironment Enginecr, Punjub Pollution Contyol Bonrd chim;nl (:Jnl:': OIIII];’LI-E‘ :Ill(rl1|l|t‘;l.
: ' | ce-H1, Ladhian,

Asstt, SEerﬂ;%l ~0H‘iccr
| 1719

N
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Municipal Corporation Ludhiana
Health Branch (vet)

No Y4 |sw[p Date 9)8 /19
' ilizati for the
. MU Ludhiana is going to establish a modern carcass utilization plant

disposal of dead animals.

2. Alter following the due procedures of tendering the LO! has been issued an

the agreement done with a Noida based Company.

-d

The groundwark has already been Started and _this plant will be fully

&;}% ;—é_‘f f“.—’-‘.’ ".i... i

operationu] within one vear i.c. by August 2020

: G
S¢nior Veterinhry Officer

~ Municipal Corporation Ludhiana




